233 Bills introduced SRAVANA 18, 1806 (SAKA)

PUBLICATION AND IMPORT OF

POLITICAL LITERATURE BY FOR-

EIGN MISS'ONS IN INDIA (REGU-
LATION) BILL#

SHRI SAMAR GUHA Contai): I
beg to move for leave to introduce a
Bill to regulate the publication and
import of political literature by
foreign missions in India.

MR DEPUTY-SPEAKER:
question 1s:

The

“lhat ledve ne w=ranted to intro-
duce a Bill to regulaie the publi
cation and impoi{ of political lite-
rature by foreign mis 10ns 1n India

The motion was adopted

SHRI SAMAR GUHA 1 introduce
the Bil'
CONSTI!TUTION (AMENDMENT)

BILL*

(Amendment of articles 24, 84, ete.)

st wy fewd(7ar) & s
v g fr /R & af urd &7 2 -
uy g7 T famas 51 9w w9 517
gl &
MR. DEPUTY-SPEA'IFR ‘1he yucs-
floo 18,

“That leave be gr.nied io intro-
duce a Bill further fn amend the
Constitution of India’

The motion was adopted.

wy ferl : & fadgw A dw
Fva g
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MONOPOLIES AND RESTRICTIVE
TRADE PRACTICES (AMENDMENT)
BILL*

(Amendment of sections 2, 20, etc.)

ot vy ford (avaT) - & o
7T g o mofuwr myr e @y
sararfre sygere wfafeaw, 1969
AT 7 a1 1 fad1w 71 e
w1 FaufA#r a7 )

MR DEPUTY-SPEAKER The yues-
tion 1+

'That leave Le granted to intro-
duce a Bill to amend the Mono-

polies and Restrictive Trade Prac-
lices, Act, 1969 "

The motion was adopted

ot wy fomd o fadaw %1 an
FTATE |

U"NFMPLOYMENI ALLOWANCE
BILL:

SRl VIKRAM MAIIAJAN (Kan-
gra) T heg to move for leave to in-
troduce a Bill fo provide for compul-
sory payment of allowonce tio all
unemployed peisons mm the country.

MR DEPUTY-SPEAKER The  ues-
fion 18

That leave hLe grantei to 1nire-
duce a Bi'l to provide for compil
«ory paymenti of allowante to a'l
unemployed per<ons n the cout try =

The motion was adopted

SIHRI VIKRAM MAHAJAN 1 in-
troduce the Bill
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